CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

CP 192/2002
in )
Oy 3235/2001
New Delhi, this the 1lst day of august, 2002

Hon’ble Dr. A.¥edavalli, Member (J)
Hon’ble Sh. Govindan $.Tampi, Member (&)

Sh. Udaiveer Singh
$/0 Sh. Hoti Lal
Village Sarai Post Office Barla
Distt. Aligarh (UP).
-« Petitioner”™
(By Adv. Sh. D.N.Sharma)

| ] Y ERSUS

1. Sh. H.A.Yadav
Director of Printing
Nirman Bhawan, New Delhi .

2. 3h. amitava De
Manager
Govt. of India Press
Bligarh, UP.
-« Respondents
(By Adv. Sh. R.N.Singh)

QR.DER _(ORAL)

By _Hon’ble Dr. A.VYedavalli. rMember (J)

t.d. counsel for the petitioner seeks
permission to withdraw CP. Permission granted.

= is dismissed as withdrawn. Motices

discharged.
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(DR. A.VEDAVALLI)
MEMBER (J)

(GOVINDAN S TAMPI)






